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THE MINIS’I‘ER OF COMMUNICA—
TIONS ~ (SHRI’ BRfJ LAL VERMA):
(a) The mone,y order commlssmn is not
exhorbltant “T'he revenue earned by
the commxssmn s much Tess than ,the
cost incyrred in handling the manery-
orders. he éepartmeng has been ,ip-
currmg a loss. of apprommately Rs,‘
crorgs annually on tl_us §§rv1ce yo

(b) and €¢). Do not arise.”’
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Modified Plan for eradicating Malaria

“381. SHRI SHIV SAMPATI RAM:
SHR] ANANT DAVE: =

Will the Minister:of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government’s attention
has been invited to the mnews item
which appeared in the Hindustan
Times -dated the 9th May, 1977 to the
effect that the Central Government’s
modified plan for eradieating Malaria
remaing still on paper in most of the
States -although its implementation
should have started by the 1st Apnl
this year; -

(b) the salient features of the modi-
fied plan; .

(c) the reasons for delay in imple-
mentation of the plan; and

¢(d) whether all the State ‘Govern-
ments have accorded their sanction to
the plan and if not, the names of
States which have not so far done so
and their views in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a), (¢) and (d). Yes,
Sir, Government’s attention has béen
invited to the news item referred to.
More than 50 per cent of the State
Governments and Union Territories
have already accorded sanction to
the implementation of the modified
plan of operation for controlling
Malaria. However, the following
States and Union Territories have yet
to give necessary sanctions:

(13 Bihar, (2) Himachal Pradesh
(3) Kerala (4) Maharashtra (5)
Manipur (6) Meghalaya (7) Orissa
(8) Tripura (9) Uttar Pradesh (10)
West Bengal (11) Arunachal Pra-

" desh and (12) Delhi.
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These State Governments/Union Ter-
rifories  have beén reminded t§ acéord
sangction urgently. All the States
have agreed to implement the modi-
fied plan: Tili ‘the modified plan is
sanrtioned, the existing scheme con-
tinues to operate.

.(h) A statement containing the,

salient features of the modified plan
is kid on the Table of the Sabha.

Statement

The salient features of the modified
plan of operation for controlling Ma-
laria are as follows:—

(1) Prior to the introduction of
the modified plan, the Government of
India provided insecticides at the rate
of 119 M.T. per unit for ‘attack’ phase
areag for total coverage and at the
rate of 5 M.T. per unit for consolida-
tion phase areas for undertaking focal
spray. The Centra] Government also
supplied insecticides for the mainten-
ance areas put the cost is paid by the
State Governments. In the Modified
Plan of Operation, selective spray ope-
rations are to be undertaken on the
basis of Annua] Parasitic Index 2 and
above irrespective of the erstwhile
phasing of the areas as ‘attack’, ‘con-
solidation’ or ‘maintenance’. The en-
tire cost for spray in the areas pre-
viously covered by ‘attack’ and ‘con-
solidation’ phases will continue to be
borne by the Central Government.
The insecticide in excess of 5 M.T.
required for spray in the areas now
covered by the ‘maintenance’ phase
shall also be supplied by the Central
Government but the cost of 5 M.T.
wil] be recovered from the States.
The supply of the insecticides will
be subject to operational cost in these
areas being met by the States.

(2) The Malaria units shall be res-
tructured so as to conform to the
geographical district boundaries of
the district and the Chief Medical
Officer of the District will be respon-
sible for the programme.

[4 . ' L]
-(3) In order to have scientific data
from time to time for carying out
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selqct{vaﬁp;;ay OD;;at‘lqns and to know
entornologital conditions including the .
behaviour and suSceptabllxty of * ‘the-

.vectoi' entomologxcal staff “hag been‘
'provlded "Bt the 72 ZOnal levels

the codntry Thest zonal levels shnll
generé‘lly be ldcated at the Head Quar-
ters of the "Commissioner/Divisional
Offifers” ifi* the ‘Sfates. THe Commis-
snoner/D:vxsxo'ha] Officer &nd the Dis-
trict Magistrate‘zDeputy Commission-
er shall be required to review the
programme in their monthly meetings.

(4) Anti-malaria drugs .are being
made available not only through the
malaria workers, hospitals, Primary
Health Centres but also through one
or more of the various agencies like
Panchayats, teachers, fever-treatment
depots, etc. The drug shall also be
available through commercial chan-
nels.

(5) Steps are being taken for im-
parting health education, giving pub-
licity to the programme and enlisting
public cooperation in the implemen-
tation of the programme,

(6) Research work shall be step-
ped up.

wew wRM & awmE T |
e & fasm

* 382, Y AFHY TF WS . 34T
wqE wR g1 gE gg @ 1 Fa
w3 e

(%) Far weg w3 F araATaTE
forr & FrermTe & e F 9 frag
A g ot qgt & vy 2 fagrw
R,

(@) 7ar Fe e @RS
wAfaa geada & sreo @) fawren o

FFE ; AR
e

¢ () afe g, & g Fun FTo





